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Dee Sea fishin trawlers from 
foreicn countries 

1. SHRI ARVIND M. PATEL 
.... vill the Minister of A RIC LT RE 
AND IRRI ATION be leased to 
state 

(a) whether any order for the 
su ly of dee sea fishin trawlers 
has been laced with forein coun-
tries durin 1974-7 and onwards 

(b) the names of the countriEl with. 
wlom such orders have been laced 
and the uantity thereof, country-

wise and 

(c) the area seleded where these 
trawlers are likely to be ut to use 

THE MINISTER OF STATE IN THE 
MINISTRY OF A RIC LT RE AND 
mRI ATION (SHRI ANNASAHEB 
P. SHINDE) (a) and (b. In Junte, 
1973 the overnment notified a sche-
me for the imort of a limited number 
of dee sea fishin vessels. Imorts of 
these vessels from shiyards in Poland, 
Meico and Italy were finalised after 
a detailed scrutiny of the technical and 
economic asects of the offers receiv-
ed from various forein shiyards. 
The llumberS finalised for Imort are 

as follows 

Poland 

Meico 

Italy 

10 Nos. 23.2 M lenth 

20 Nos. 23.16 M  len1il 

20 Nos. 24.311 M lenth 
10 No . a1. 9 K lenth 

t   ,be(m m14e to 
the various eliible a licants. So far, 
durin. 1974-7, contracta bave been 
sined betwein the forein shiyards 
and the Indian buyers (State Fisheries 
COTJ)orations, Comanies and indivi-
duals) for the imort of 11 Nos. of 
24.30 M  vessels, 6 Nos. of 31.9 M 
vessels from Italy and 9 Nos. of 23,16 
M vessels from Meico. Arranements 
for imort from Poland have not yet 
been comleted. Contracts between the 
Indian arties and the forein shi-
yards for the remainin vessels, in-
clusive of thOse to be imorted from 
Poland are e ected to be entered into 
soon. 

(cl The vessels are earmarked for 
oeration both on the East and West 
Coast, beyond the rane of small me-

ar ed and non-mechanised boats 
from various bases such as Calcutta. 
Paradi Visakhaatnam, Madras, Tu-
ticorin, Cochin, Manalore and Bom-
bay. etc. 

Rice from Punab and Andhra 
Pradesh for Orissa 

16. SHRI AJADHAR MAJHI 
Will the Minister of A RIC LT RE 
AND IRRI ATION be leased to 
state 

(a) whether Orissa overnment has 
moved the Centre for astistance in 
securin 3360 tonnes of levy riCle from 
Punab as areed to between the two 
States 

(hI whether the r  overnment 
has also asked the Centre to nel in 
ettint rice from Andhra Pradesh 
and 

(c) if 80, Rle reaction or the Cen-
trai (()vernment thereon 

THE MINISTER OF STATE IN THE 
MINISTRY OF A RIC LT RE AND 
IRRI ATION (SHRI ANNASAHEB 
P. SHINDE) (a) Orissa overnment 
made a reuest for Central assistance 
in securin 4000 tonnes of Dasmati rice 



37 written er  KARIIKA 20, lIi96 (SAKA) W,,tten Anawer. 

r  PlIi,ab a r ed  ly PulJ.,a.b 
- overnment on state to state basis. 

(b) Yes, Sir. 

(c) Punab overnment was er-
mitted to su ly 4000 tonnes of Bas-
mati rice from Punab to Orissa ov-
ernment on State to State basis. 
Andhra Pradesh overnment areed 
to offer additional  thousand tonnes 
addy for SPPly to Orissa overn-
ment and accordinly this uantity 
was allotted to that overnment. 

t  for Model habitations in 
develoPin Tribal Areas 

17. SHRI P. M. SAYEED 
the Minister of WORKS 
HO SIN be leased to state 

Will 
AND 

(a) whether in many tribal areas 
in lhc country new rowth centres 
are emerin due to raid industria-
lisation and e loitation of natural 
resources and 

(b) w ha t action has been, Or Ls ro-
osed to be taken on recDnlmenda-
tion of the Commissioner for Sche-
duled Castes and Scheduled Tribes 
in his 21st Reort to the effect that 
these new rowth centres, if suit-
ably develoed, can serve as model 
villaes and towns, and the Coun-
try Plannin Oranisation should in 
consultation with State Housin De-
artments, reare layouts for such 
model habitations with basic ameni-
ties rovided from the eneral sec 
tor, to sto the creation of future 
slums 

THE MINISTER OF STATE IN THE 
MIIDSTRY OF WORKS  HO SIN 
(SHRI MOHAN DHARIA) (a) Yes, 

Sir. I 

(b) The matter is under eamina-
tion. 

e er a t  for S.C. and S.T. stwtents 
In Institutions of Inrher Leanu.n 

18. SHRI S.  A. M R ANAN-
THAM Will the Minister of 
ED CATION, SOCIAL WELFARE 
AND C LT RE be leased to state 

(a) whether overnments attention 
has been drawn to the su estion 
made by the outoin Chairman of 
the niversity rants Commission 
that the resent system of rffierva-
tions for Scheduled Caste and Sche-
duled Tribe students in institutions 
of hiher learnin, should be sto ed 
and instead remedial courses intro-
duced to reare them for admission 

to these institutiol1B and 

(b) if so. overnments Nlaction in 

reard thereto 

THE MINISTER OF ED CATWN, 
SOCIAL WELFARE AND C LT RE 
(PROF. S. N R L HASAN) (a) 
The revious Chairman of the 
niversity rants Commission after 
relinuishment of his office made 
some statement to the Press in his 
rivate caacity which came to the 
knowlede of overnment throuh 

Press Reorts. 

(b) overnment do not roose to 
make any chane in the olicy of re-
servation of seats for Scheduled Caste 
and Scheduled Tribe candidates in the 
Indian Institutes of Technoloy and 
other institutions of hiher Jearnin. 

Su ly of Power, Diesel and Water 
for wheat sowin 

19. SHRI R. V. SWAMINATHAN 
Will the Minister of A RIC LT RE 
AND IRRI ATION be leased to 
state 

(a) whether his Ministry is work-
in on a lan to rationalise the use 
of ower, diesel and water to en-
sure their timely su ly for wheat 
sowin in the north western reion 
in October and November, 1974 




